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17. 29 brs.

ARREST OF MEMBER

MR. CHAIRMAN : I have to inform
the House that the Speaker has received
the following telegram, dated the 9th Augu-
st, 1970, from the Sub-Divisional Magis-
trate, Supaul;—

“l have the honour to inform that
Shri Gunanand Thakur, Member,
Lok Sabha, has been arresited at
7A. M. on the 9th August, 1970 at
Kariho under Sections 107/114, Crimi-
nal Procedure Code in execution of
warrant of arrest duly issued by Sub-
Divisional Magistrate in order to
prevent breach of p:ace in connec-
tion with forcible occupation of land
in village Kariho. He is at present
lodged in Supaul Jail,”

MR. CHAIRMAN : Now, we shall
take up the balf-an-hour discussion.

SHRIR. D. BHANDARE (Bombay
Central) : Before you call the hon.
Member Sbri E. K. Nayaoar to raise the
half-an-hour discussion, 1 think somebody
must be called on the earlier subject relat-
ing to the reports of the Commissioner for
Scheduled Castes and Scheduled Tribes,
50 that be can continue tomorrow.

SHRI KANWAR LAL GUPTA (Delhi
Sader) : It is Dot necessary.

MR. CHAIRMAN : Is it necessary ?
Shri S. M. Banerjee will speak. His name
is on the list.

SHRIS. M. BANERJEE (Kanpur):
Mr. Chairman, Sir...

17.31 brs.

HALF-AN-HOUR DISCUSSION

ALLEGED INVOLVEMENT OF KERALA
MUBLIM LEAGUE IN SMUGGLING
RACKET

MR. CHAIRMAN : The House will
now take up the half-an-hour discussion on
points arising out of the answer given on

the 2%h July, 1970 to Unstarred Question



